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Crocodile spotted near bridge in Cauvery 
KOLEGAL (CHAMARAJANAGAR 

was (ound in tha9crOcodile 
near the bidge at Yetakurd d 
lage in Kollegal taluk of Chama 
ijanagar district, creating 
villagesnenpcople of the 

The youths, who spottcd the 
ment of the crocodile, re 

and circulatyd ito 
melia. Thec people depcnd on 
the river water for rinking and 

pottcd 
frequently near the bridge 
constructd across the River 
20here are nont tnan 
villagers alrting the Forcst de 
partncntaboutthis, the officials 
havenot takenany steptonsae 
thenwidnne 

A crocod1le trid to attack 

rir livestock. 

deta led below 

�s A Canara Bank Mo 40. 1st Floo( Statue Square 
Speclalized ARM Branch, 

Opp to Chikka Gadlyara, Mysuru 
E-mall: cb7899@canarabank.com IA Government 0f India Undertaking) 

SALE NOTICE 

The crocodlle spotted near 
the bridge Inthe Rlver 

aveyaYedakurlvillage 
I taluk. DHPHOT 

Nolice is hereby given to the public in general and in particular to the 
Borowers and Guarantors particular that the under mentioned 
Property mortgaged to Canara Bank, the possession of which had 
|been takon by the Author1sod Officer of the Bank under Section 13(4) 

pet CheceOvery of 

outh, wholmdenneartheriy 
er last year. Ifnny such incidents 
1)entwlbchclds 
it, they said. 

The Propcrty descobed below is being sold on "AS IS WHERE I 
WHATEVER THERE IS AND WITHOUT RECOURSE BASIs" under 
rule no 8 &9 of the Security Interest (Enforcement) Rules (hereinafter 

ed to as the nules) for the recovery of the dues detailed as under. 

Bylakuppe, Penyapatna Taluk, Mysuru 2) Mr. Swamy N, S/o NagaraiuU HV. 
No. 444, 1st Main Road, BM. Road, Bylakuppe, Periyapatna Taluk 

Mysuru 3) L Shwetha W/o Annappa B.S. Panchajanya Haleyur, B M. 
Road, Bylakuppe, Periyapatna Taluk, Mysuru 
The Total Amount Due: Rs.2,58,63,608.27 (Rupees Two Crore Fifty 
Sevon Paise Onv) as on 31-08.2023 tonther withth 

Knoy 

and expenses with further interest and charges due to contact Canara 
Rank, Specialized ARM Branch, No.40, 1st Floor, Statue Square, 
Mysuru. 

|Description of the immovable assets: All that piece and parcel 

27/3) E Khatha No 152200802408ROnn42Hhi 
Bylakuppe Vilage. Penyapatna Taluk, Mysunu -571104 Measuring East 
To West 39.9288 Meters & North to South 10.0584 Meters in all 
measuring Admeasuring 401.62 Sq. Meters with Residential House 
Measuring 263.6 feet Total Measuring of Plot : 4322.29 Sq. Feet. 
Owner of the Property : SriB.S.Annappa 

mbrances, ifany: Notto the knowledge of the Bank. 
The details regarding E-Auction are Mentioned below 

Dat¬ and Time of E-Aucfion 10-07-2025 10:00 AM to' 2:00PMP4 
Reserve Price /Earnest Reserve 

Deposit (EMD) |Rs. 3,14,82,000/- Rs. 31,49,000/ 
Bid Factor Rs. 1,00,000/ 

Date & Time of lhspection09-07-2025 at 4.00 pm. 

2) 1. M/s. M.M.B Bricks (Prop. Smt Mumtaz Begum) No. 956/2, 
Maddur Vllage, Near Malarpalaya, Amekere Road, Yelandur Chamaraja| 
Nagara District - 571313, 2. Smt. Mumtaz Begum Wlo Mukthar Pasha 
No. 21/220, Jamaiya Masjeed Mohalla, Chamaraja Nagara District -

21/220, Jamaiay 

akhs 

Description of the immovauwith Sy No. 956/2, area 
measuring of 1 Acre and 26 Guntas. Situaled at #140, Opp. Amekere 

Dam Gowdhalli, Malarpalya, Maddur Village, Yelandur Taluk, 
Chamarajanagara District Property Bounded: East by : Guddagadu, 

West by : Guddagadu, North by : Guddagadu, South by : Land 
Lashamma Doddashetty. 
Known encumbrances, if any: Not to the kno 

The details regarding EAuction are 
dge of the Bank 

Date and Time of E-Auction 27-06-2025 10.00 AM to 2.00 PM 

Reserve Price /Earnest Reserve Price 

Money 
Deposit (EMD) Rs. 36,78,000/ 

Rs. 50,000/ 
Date & Time of Inspection26-06- 2025 at 4.00 pm. 

Date : 04-06-2025 
Place : Mysuru 

3) 1. M/s. Shree Lakshmi Enterprises, No. 381/1, 382/2, Debur Village 
Nanjangud Taluk, Mysuny -571135, 2. M/s. Shivashakthl Bricks, Nd 
321/1.3812, Debur Vlage, Nanjangud taluk, Mysuru-571135, 3. Smt 

Jyothi VWlo Ravishankar, No. 264, AMB Steet, Debur Village, Nanjangu 
Takk, Mysuru Dist S/o Late Puttappa No. 264, Debur 

(Rs. in Lakhs) 
Rs. 3,67,800/ 

The Total Amount Due: Rs.2,85,71.01645 (Rupes Two Crore Elghty 
Five Lakhs Seventy One Thousand sixteen and Palse Forty Five 
Only) as on 02-06-2025 together with further Interest, costs and 
expenses with further interest and charges due to contact Canara Bank 
Spocialized ARM Branch, No.40, 1st Floor, Statue Square, Mysuru. 
Descrlpti npuo" alienaled lo industrial purpose 
Sy. No. 38172, 382/2 incuóing piggery Shed, Poulty farm, Feed Mil. 

Ofice Room and residence situated at Debur Village, Kasaba Hobli, 
Nanjangud Taluk, Mysuru Distia. Dimenslon of the ste North lo South 
and East to West :5 acres 16 Guntas. Property Bounded by: North 

Mahadevappa's property, South : Nanjundanaika and Kempanna 

Property. encumbrances. ifany: Notto the knowiedge of the Bank. | Known en 
The details regarding E-Auction are Mentioned below: 

Date and Time of E-Auction 27-06-2025 11.00 AM to 2.00 PM 
Prita EMD Reserve Price /Earnest 

Be inl akhel (Rs. In Lakhs) 
Deposit (EMD) Rs, 2.16.00,000/- Rs. 21,60,000/ 

MCC clears concetisation of 108 tree bases on 8 roads 

Steps taken to prevent 
Concretisation of tree bases 

SHILPA P 
MYSURU, DHNS 

of l08 trees on a total stretch of 
1.44 km on eight major roads 
nort in the D/ an 

eGty Corporn 
concnetisatinthl 

by the DCF, Mysuru Teritonal 
Division, KN Basavaraju. 

Wherea 

in Kuvenpu Nagar.-Sheikh 
MOoOmsshistothe 

DÊ Therc were 339 ro8 
these roads. Among the 

The MCC authoritics have trec bascs, which we MCC 

around the trec bases onL6 Devb Conmissioner 
km stretch on Bengalur-Nil KJSindhu. Comnisionc 
gin Rond -from Five Lights added that they are in y 
srec 30 cess of atending toes,one 

Road and Sayyaji Rao Road- byonein the entr 

One killed as gateway collapses 

Behind Karnatal 

NAGAMANGALA (MANDYA and the centering and were 
killed while (our others were Hi eurth 

injured when a gatewayunder movers. Sharan diced enroute 
construction collapsed near toAdichunchanagiriHospital 
oYemple at One has sufered a fract 
taluk on Monday evening. iped minorinunies Itis said 

Sharan (27) of Kalaburagi thata 20-(0ot tall and 35-(o0t 

XOx Karnataka Bank Ltd. 10 

Masieed Mohalla. Chamaraia Nagara, District -571313. 
The Total Amount Due: Rs.21,74,58.18 (Rupées Twenty One Lakhs 
Seventy Four Thousand Five Hundred Eighty Eight and Paise|osonsa st sctn 90 Seclen 130 the Ad. Ieset o eaalbbse : 

Eighteen only) as on 2-05-2025 together with further interest, costs and| 
expenses with further interest and charges due to contact Canara Bank, 

Specialized ARM Branch, No.40, 1st Floor, Stafue Square, Mysuru. 

ARMBRANCH - MYSURU 
imatak s918197619552 E-mall:mysuru.am@kikOaN 'C Block, Aklamahadewi Road, 

JP.Nagar, Mysuru -
POSSESSION NOTICE (For Immovable Property) 

LIMITED, under the Seruibiainn er of ne KARNATAKABANN 

ent of Security lnterest Act, 2002 and in exercise of powèrs conlered under 
isSued a Demand Noie dalo 170noz (Eocemenl) Rues, 2002 

mentioned BoToweris/Guarantor/s/Mortgagoris/Co-obligan/s 1) Mr. S. Sham, So. 

lace 

DISTRCTS 

1gala 

redeem the secured assets ! 

DH MPACT 
Irwin Road: 170 metr tre 
on Bogadi Road; circleto 

oand50e 
stretch on Vishwanana 

Rasldlng al7, Thivenihagara Byranura Grama, T Narasjpura Town : 571 
& 4 Addressed at: No.74, Sle No.11. Thriveninanara Bada 

All that part and parcal of S 

Twn 57 124 to repay the amount meniloned in the noice belng Rs. 4,4,342.97 
Ninety Seven Only) (ie. in respect of TL AC No, 7747001600015201) within 6 
days trom the date of receiptof the sald notice. 

North: Road; South: Slta No. 10. 
Date : 30.05.2025 Mysun a Town, 

amunt tino ie boiganis naving Taled to repay the 

underslgned has taken possession of the propertles described hereln below in 
gote Secunty inlerest(EnloCement Rules 

charge of Karmataka Bank Limited. T. Narasipura Branch for an aggregate 
Ninety Seven and Paisa Ninety Seven Onv ol TL Alc Mo 747n01800015201 

.e, amourt due as on date along with future interest from 19.05.2025 and costs). 

,whe 

mnovable Properles 

Site No.11, maasuring 1050 Sq ts and building constucted thereon, situated at 

LIQUAcEMENT 6 DATE OF CORPORATE 
PERSON 

stretch 

sCHEDULE 

PUBLIC ANNOUNCEMENT 

nd.lune 2025 
Sdf- Authorised OfficerPlace:Bandlaguda Jagir 

Talengana Canara Bank 

20-03-2002 

(Regulation 14 of the Insolvency and Bankruptcy Board 
of India (Voluntary Líquídation Process) Regulations, 2017 

FOR THE ATTENTION OF THE STAKEHOLDERS O 
V.V.S. SOFTWARE AND SOLUTIONS PRIVATE LIMITED 

-|NAME OF PORATION PERSON SOLUTIONS PRIVATE LIMITED 
DATE OF 2INCORPORATION OF. 

PORAIE PERSON 

AUIUORPORATE alPERSON IS 
TED INCORPORAIED 

TcORPORATE IDENTITYU72200KA2002PTCO30254 |4NUMBER 
I156. 24th Main, Second Stage, ADDRESS OF THE 

|5 REGISTERED OFFICE OFD' Block, JP Nagar, Mysore, 
cORPORATE PERSON Karnataka, India -570 008 

DAMV 

Chlef Manager & Authorised Oficer 
For Karnataka Bank Ltd. 

Registrar of Companies 
-Bangalore 

2nd June 2025 

AFA: 2nd July 2026 

ouse No.774 

NAME, ADDRESS, EMAIL Name : Madhusdhan Reddy 
LADDRESS, TELEPHONE al N Ang alndk Aandlanuda 

REGSTRATION NUMBER|Jagir Ranga Reddy Distict 
Telengana -500 0856 lOF THE LIQUIDATOR 

Moh os@gmail.com 
IP Regn. No. IBBUIP-n0 1308/2024-25/ 
30082Certificale No. AA2/14503/01 

yo 

OF 

Notice is hereby glven that the VVs sofhne adeene 
Imited has commenced voluntary lguidation onndune 2025. 
The stakeholders of V.V.S. Software and Solutions Prlvate Limltod a 

herey iudatrath ner cams, on or am (7). 

MCC clears a base of a roadslde tree on Dewan's Road 
In Mysuru, (Right) The report published in DH 

on May 12, 2025. DH PHOTOS 

Expo on govt achievements on display 

acnil 3. tes that one-metre 
son who cn ho concetioto esinMesunuareco- nius around the trec base be 
odeconcritise within months.Il ered with concrete, tar or inter- left un-concretiscd and filled 

194hieywillbeimposcda fincof loclkcd pavements, that affects with soil to facilitatepercolation 
tho IheMCChasdecided thcir health, growth, and _ur otwatertoierooS,tOpromiote 
will have conitions that te soatien ofwatetand nu Folowing the report, Deputy 
Contractor will restore breath. tritionto roots, It had highight- Conservatorof Forests Basava-

MYSURU, DHNS: Informa 
denublCKelatns 
an exhibition to sbown 
govermment's 2-year achieve-
ments and future plans. 

Attempt to murder family 
members; woman arrested 

HASSAN, DHNS: Police have Puneeth. This led to friction in 
arrested a woman, for an the family and Chaitra's par 
band children mntheriaw the issue. Itis aleged that she 
and father-in-law, over an ex- wasagain inarelationshipwith 
tra-marital affair at Keraluru Shivuofthe villagesince2024. 
Vding to the nolice 23kg ganja seized 
Chaitra had an extramarital Holenarsipur police have ar 
relationship. "Fearing that rested three people, including 

Station, who arrested Chaitra. 
Gajendra of Keraluru vil-

lage was married to Chaitra ll 
Chaitraused to nick un uar-
rels with Gajendra over petty 
issues over thelast threeyears. 
S Sa1d thar Chartra was in an 

relationship with one 

The undersigned, 
EAJCUons tor con 

SOUTH WESTERN RAILWAY 
-AUCTION NOTIFICATIONMore in narlcioale in 

contracts as scheduled below. 
Date & Time o Category/'Sub-Category EAucionlng No. Catalogue No. 

|1PARKING- Parking contad at AshokapuramPARKING -Mxed16.06. 2025 
For details log on: www.ireps.gov 

PJB1SAINMOPRBSMR/Nn525 Senlor Dvislonal Commerclal Managor/Mysuru 
Download the UTS Mobllo App from Google Play Storo for 

South Western Railway - sWR | SWRRLYO SWRRLY 

The unde 

The exhibition will be held 
tne sub-urban bus stand 

10. MLATanveerSait will 
inaugurate the exhibition on 
Wednesday at 10.30 am. 

Saions 

For detalled terms and conditlons of the sale please refer the link|means only. All otner stakernolders may submit the proof of claims 

"E-Auction" provided in Canara Bank's webste emission of false or misleadnn nronfe of claim shall attract| 
(www.canarabank.com) or may conact ebna Ph. No. penaltles. sAl, Madhusdhan RePUB/68AAEPRRIS 
aR4R702166 during ofice hours on any worklng da,. 

Khaizer Khan of Gubbi T 
makuru district; and Reshma 
ofBengaluru. Acting on a tip 
sneetor PRamesh Kumarand 
team conducted a raid and ar 
rested them. A case has been 

E- TENDER NOTICE No. 13/MYS/2025 of 30-05-2025 
d. on behl of the President of India, Invites E-Tenders for th ndersigned, 

tam of work Approx Value 1sSEP.WaylMysuru i Constructionosang tooin Best Boorm 

toy in 

SOUTH WESTERN RAILWAY 

Sub WorkHI: Drling of Borewel and storagela7 S12l 

PrivalelAssistant Divislonal Englneer/Shivamogga Town sub div: 

AFPRBN 

During monsoon and Ballast unloading suo rok 
monsoon and Balast unloading. 

Last date for submisson of bids:Upto 11:00 Hrs. on 23-06-2025 
Eor detals log oneer iCo-OrdinatlonMysun 

Most roadside tree bases in Mysuru 

concretised, defving NGT ruling 

NGT orders 1Metre 
deconcretisaton orcund trees 

experts callfor tree census 

Donload the UTS Mobile App from Google Play Store 
tor ease of booking of unreserved tckets 

Validity of AFA: 30th June zua0 South Western Railway-SWR | SWRRLY O SWRRLY 

Palace illumination 

MYSURU, DHNS: The Mysuru 
Palace will be illuminated to 
mark the birth anniversary 
of Maharaja Rajarshi Nalva 
Wadaraja Wadiyar on 

to mark Nalvadi 
birth anniversary 

According to a press note 
from Deputy Director of 
the Mysuru Palace Board 
gramme will be inaugurated 
by dignitaries by offering flo 
ral tributesto a portraitof the 
atechiramanas. 
wamy Temple on the prem-
ises of the Palace on June 4, 
Wednesday, at 8.30 am, on 
the occasion of the adiya 

TRa. 398,12.472Mysuru | Mandya Safety works of Track 'during Pre-monsoon t bunng o enzr 
B0clons. Sub Work 4: SSEPWAYShVvamogga Town sec Satfaly works of TrackChamarajanagara 

pourakarmikas (civic work-
ers) to mark the celebration 
or tne birth anniversary of 

a Wadiyar, on Ma-Krishnaraja W 
haraja's College Grounds in 
Mysuru on Wednesday. 

Peakngtomedua persons 
said, besides mass feeding is 
organised by the admireYs of 

he Manaraja in Mysuru and 
tricts. "Mysuru figuresin the 
list of cleanest cities in India 
as the Maharajas, including 

AFFIDAVIT buo none on0-200 LH 6/000-250 RH, 6370-390 RH.YASHAS RAGHAVENDRA SHETTY s 
, MD NAWAZ SHARIFF S/o 

7400-600 R. 7I500-500 LH, 8/520-680 LH, B/520-820 RH, S900-9/000 LH. Kumar HR. age 22, r9sdent of Halebelunu Yesiding at gat 2002 Snanh 
th Cross 

Masid Lashkar nagan LHRH ). Sub Work-l: Assistant Divisional Engineer-Mysuru sub disien ost, sakaleshpur Taluk, Hessan 

mroemens os Myunhamanaga ysuntole Nariur.hereas my Mame is mentioned in m |hereby solermn 
300 LH&RH, 261420-500 RH, 27/350-850 LH&RH, 28/100-500 RH, 28/500-63o| D. PAN card and other documents as an berore NOlaryH Rajendra, 
LHBRH, 46/000-100 LHBRH, S6/500-700 LH, S8/300-600 LHARH) (MysuuHoleIy PASS PORT m ioy ceclare hat my father's 
Narsipur 13too-14200 LRH 157001600 THRH 2540-300 LHRH HALEBELUR KUMAR YASHAS RAGHAVE and also he known and called as 

400 LH, 67/00400 LH, 88/100-200 RH, 69/40-500 RH, 6O600-700LH, GS/B00-| RAGHAVENDRA and YASHAS RAGKAVEN 
7100-400 RH, T8/40 800 LA, TS00-80100 LHRH 82/250-350 RA 8300:RASHETY both the nanes balong to 

n ouswom before NOTARY V.P. PRAHTAP a 
UP, MNGT BYPASS Km 1/600-800 LHGRH) Sub Work-ll:: Mvsur-pun 

Slandardizaion of sand hump in Mysuru-Chamarajanagar section- 4 Nos 

Birur- Chikialursectilon Throuoh Fitoo Renewal fromRs. 1,32,55,944 
Km2117800-222/800(DN), 230/800-262/000(DN), 222/800-230/800 (UP), 

Providing lnspection Platorm lor abulments and plers for Rs. 1,73,25,748 
Bridges No. 2, 18A RUB DN, 18A RUB UP & RO8s Br. No. 14A1,21C, 218, 21A, 
46A, 63A. A5A lo bw HarharKaralal seclon, 119A & ROBs Br No.274A, 2120, 

135, 14A38, 14A KRNR, S0B, 8sA In bw Mysuru 
OA UP. 706A DN Lokapavan!, 710A DN, 717 DN, 712 DN, 732 DN, 732 UP 
BrNo 7ASe e Ahsinchamyur secuonKO 

5|Assistant Divisional Englneer/Arsikere sub �iv: Safety worksRs. 5,00,66,085/ 
ack durng Pre-monsoo 6 

Nalvadi tirthfete: Rationkits to be 
distributed among civic workers 

DECCANHERALD 
Wednesday 

June 4, 2025 

MYSURU, DHNS: Mys- remainclean.Thus, provision 
ore-Kodagu MP Yaduveer ofation to civic workers is 
Krishnadatta Chamáraja tribute to the late king. The 
Wadiyar said that they will events are purely apolitical 

AFFIDAVIT 

cretise trecs on priority in these 

cight major roads of the city, 
which thcy surveyetor En 

Mcanwh nwnandForests 
Khandre also passed 

an order on May 22, directng 
the officials to take ide 

Dear Readers, 

Voreataka'G most trusted 

butions and achievements of 
Nalvadi," Wadiyar said. 

Meanwhile, in wake of 

siting on statue of Nalwadi 
Krishnaraja Wadiyar 'last 
week, Yaduveer informed 
hat he has spoken to Gity 
Latkar, urging her to protect 
the statues and memorials of 
great personalities in Mysu 
sane sm a 
nada, he said, "People would 
teach alesson to all those who 

Newspapers-Praiavani 
Kannada Daily and Deccan 

Herald English Daily - Example 
or Sale Eatn for 

Sale etc.. please contact 
the respective districts 

Representatives as 
mentioned below. 

9606912247 

Javanti. On the occasion, the 
Palace will be illuminated 
from 7 pm to & pm and there 
will be free entry ior thepub 

he sa 

Shreyas S. 
9606912246 

Nalvadi Krishnaraja 
Wadiyar 

language. 

oath 

falhe 

KnYassport bearing No 
been entered as MOIN SHARIE 

In al my records ike my oducationa 
alhers name has beeen entered 

Suthe above said MUVEEN 
nandt belongs to one and 
ofecathers only 

mataka stale 

correct. 
Sd 

DH 
Classifieds 

MYSURU 

PERSONAL 

Change of Name 

CHANGE OF NAME 
, ABDUL RAHEEM S/o 

residing at #1276. 

Mysuru 

6th Main, 3rd Cross 
Near Jyothi Schol., 

Vivekananda Nagar, 

ABDUL RAHEEM Io 
ABDUL RAHEEM E. vid 

affidavit swom before 
Mysore dated 23.06 2n 

are Mentioned below: 

Bid Factor 

Bid Factor Rs. 50,000 
Date & Time of Inspection26-06-2025 at 4.00 pm. 

entiecity. 
fromLlCCircleto KRHospital;The MCC has taken pet 
otretch on Dewans ncnt steps to prevent coiin 
ha Road; G00 metre suctch on futue 1hMCClas approved 

AS NOTking as a long gateway was under con 
gotstuckbetwcen theironrodsney wee 

2002 0his208h bavol May 2025 
The BorrowerisMo risMorigagoris/Guarantor/s/Coobligant's in paricular and the publcir 

IThe financial creditors shall submit their proof of claims by electroni 

"spacc for water absorption. edthejudgment ofthe National raju had written a letter to the 
onMav 1: ubIished in DH Green 1ribunal(c bimtotakemeasurestode-con- state. 

5, had highlight- hil Garg Vs State 

lamily members would cause a woman, for selling ganja on 
Chaitra allegedly laced food Potdanahalli Gate in Hole 

"withpoisonous pills and tried narsipur taluk: Ganja weighing 
tÕ kill:them: Suspecing this, 23 kg wasteiz�d Théaccised 

Liquldator of V.V.S. Software and Sol 
130912094.EAEA Caificate No: 

registered atthe Holenarsipur 
Kurarouce 

SPre-monsoon a atey works of Track durtng Premonsoon & Skandan Rao 

dsSEe unoading n 

sec Safety works of Track during Pre-monsoon & Durng monsoon and Ballast 
Ping. Sub NoE Balast woloading: Sub Work ll: 
|SSE/PWAYHassan sec Saloty works of Track during Pre-monsoan & During 

ree conee he cities of the 

sustainfor gener 
eneraenspeak lightly about Kannada 

Pradeep
Highlight

Pradeep
Highlight

Pradeep
Highlight

Pradeep
Highlight
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JOUNES doua 9atFUat, 8.od 
da:08230-262230 E-mall ID: tpkrpet @ gmall.com 

:30.05.2025 Xo:tdoB:aart:a:h:2025-26 

2a)JanU O ANN4, 2025 

oos I5.06.2025 dsdH Website: hitps:kprp.karnntaka, govin 

OOd:1S.06.2025 d xod 5.00 Not artosad, 

anatortosoLk •/140/2025-26 

(A Govemment Of India Undertaking) -e¯: cb7899@canarabank.com 

dod : da.2,58,63,608.27 (dnDOis sdo &at 

EObrUs Dcs 

Ea 3.14.82,000/- da, 31,49,000/ 

da. 1,00,000/ 

2) 1. br a0.a9.2. 2 (cadREO bEDJ shocas teno) xod 956/2. 

(ca03) 

(8ne) 

Das p9-07-2025 dod 4.00 riotn 

and - 571313, 2. bss. e Beno &oeo. s¡ cO 

G-ER tb O28DR8 : 27-06-2025 d den 10.00 0o 

(esn) 

Oe08: 04-06-2025 

|:d 

3) d , sOt, to, 381/. 382/2, dee oad. 

DURS, dx-57104 Le DadoaeJd3dos, ONN SSS: https://kptcl.karnataka. 
gov.in t &xo00"E Procurement KPTCL" 3O 

06.06.2025 do d Jdodd oN o do 

(osr) 
de. 3,67,800/ da, 36,78,000/ 

-da. 50,000/ 
26-06-2025 Lot 4.00 Hout 

a-ZRN Xbos dt AeROE : 27-06-2025 d den 11.00 Dor 

(ogn) 

S35 

(ogre) 

OUN QO O boo26-06-2025 dot! 4.00 riost 

da. 2,16,00,000/- da. 21,60,000/ 
da. 50,000/ 

dobE, Eataard to, 9848702166 wddh, ctRajde Buxd osdoch 

-25 

PUB134AA 

AAOARFOdoo: 5:57 deosoF 

HdReeEDUo (L) do 

www.Irops gov.in d on ut 

south Wostern Railway -SWR SWRRLY 

(LD.O: aty401094:1999rftL025521) 

sASOaeo: , 12:5 soe: D. 

(OAEE-3/service/2025-26/724 Dated: 02.06.2025 

|16.06.2025, 

06 dos,at tejeo dosDdd xedab, BOUrDari oUE 

ASWRRLY 

eztotog roariadt http://Kg 

SS dd, •yad, n-570 007. 

dods to: 08173-244042 emall: 
itstaff_ulb_sakleshpur@yahoo.com 

Jofa/Ä.BHn22snpurtown.gov.in 

RRtoalotAazsAL8SsOh2025-26 

Oaos: 30,05.2025 

05 31-05-2025 

eo dedand sodeFsUEGONd. 8,t0.20dos do.1. 
DMA2025-26/SE5421 woo dos (oarv): 10,9) 
dodo xQre Bosa Omod:16-06-2025 xotd ss01 

arnataka.gov.in Jo 

roarncedo http://Kppp.karnataka.gov.in toctr 

tededd 

.arto, zad - 570 031. Ph: 91819761952 Emalknysuru.amgitkbankcom 

30 21 

05.205 O03 

aorb 

derbonvo 

CBC4711512/0001/2526 

12:28 

cadard toatisb: 0471-2412189, 2418712 

enr-enm 

dFD, . Da30, 2025 0o EA 19, 2025 dorb ot 600tte NEeaa. 

0od a. Alu aKs8P det toa, 88612 33819 

RYSKAVTADOSY2025-26 

Cat (so: 0821-2$23620, : exhibitionauthority@amail.com 

otsD/bbDN2025-26 

3 Kos; 9900568915, 7892920878. 
a Ko; oxhlbitionauthor 

(Requlation 14 of 

zdatew 
nSULTANCY at eto 

TORo:16.06.2025docb tod: 04:30 noLSatddi xxeuteNd. 

dgd, KOdAFA TRr do https:/kppp.karnataka.gov.in 

d 

|VV.S. SOFTWARE AND 

�eribe, 

20-03-2002 

derbe, SoaPUe 

of India (Voluntary Liquidation Process) Renutatte n 
V.V.S. sOFTWARE AND.SOLUTIONS PRIVATE LIMITED 

Sverus-570 008 

abd-rtpd oatr2* a 2025 

SOLUTIONS PRIVATE LIMITED 

U72200KA2002PTC030254 

Oeot: 02.06.2025dcb odusdd, rb thcoL, 

toe, 2, 2025 

Hea e. dvoro - 500 086 
Emall :gmadhucs@gmail.com 
Mob: 9538604096 

Jo. 408 

AOtifcate No AA2/14503/o1 
300626/203794 Validity of 
AFA: 2nd July 2026 

sba), ogtéc gs RoDRo8 : as 2, 2025 
8 Odeobg, duon - 500 096 

V.V.s. sOFTWARE AND SOLUTIONs PRIVATE LIMITEp 
ozRao o 2, 2025 Ood xoto Jatodii ocasaooada 

V.V.S. sOFTWARE AND SOLrTIONS PRIVATE LIMITED 

99 2T| 29 2T 29° 21 

eaneeaoddo dß yo•¯ slos o, 2, 2025 ß tpn 

co ono. 

9606912247 

9606912246 

15/N00 

de mo 
79900-80 

rbgedeRN 

e930 esad dote 80734 
05989 , xoEaOE 

7AFFIDAVIT 

m, 154 

ouare and Solutic 
Liquldator of V Regn, No.. IBB/IP-no. 

02A-.26/14503 AFA Certficate No:PUBI6UMFPRA/SWRDUs 8s 
Validity of AFA: 2nd July 2026 

at2002. 15th Cross, 

Masjld, Lashkar Mohalla, Mysuru 
nereoy solemniy eirm and slate or 

/Suru, DL.20-05-2 
Lhere Mysu 

correct name is MUVEEN SHARIF 
and asOIN SHARIFF. 

K9B40202 my fathers name has 
ven enee as MOIN SHARIFF in 

namyrecoras ike mY educalional 

correc 

-natne: vad rao-1:g dULos do. 2,94,97,572) 

Slo 

to one and it belongs.to one and 
The above facts 

1540, 145o. 1345 t 

9040-500 , 9070-550 JU. i800-12,000 , 14000-400 ode, 4/450-650 

her's 

tirno-2 o 3Deda-dELA art te. 211/800-222800(rG 
|230,800-262/000(), 222(800-230 /800 (), 262,000-279 000 

d a: 

-Sd!- Deponent 

35A0 

Sd0-l6/o0 a, 25/400-800 de, 55000-150 B. 

40o-500 we. 69 /600�700 a, 69600-70 0o0-400 

-80/100 do, 8z250-350 Lo, 83,000-10ß we, 8400-600 

Sor th Western Railway -SWR | SWRRLY 
Mysuru 

/00=400 atio, 35/00-800 cdao. 

370-390 

B/400-600 d, 

1,32,55,944/. 

a. 173,25, 748/ 

o, 2749, 2720. 

canto, xQK datot Omo 2 06 2025, 11:00 eleeet 

da. 5,00,66.085 

da. 3,96,12, 472 

O SWRRLY 

thority@gm MUVEENSLRSn entered as 

SHARIFFand MOIN SEN 

stated are true and 

|0/000-130,/000 , 82e, 1)5000-136 Ah , 124/200-124n00 cu Ae 

Pradeep
Highlight

Pradeep
Highlight

Pradeep
Highlight

Pradeep
Highlight


